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PRINCIPAL BENCH, NEW DELHI

Original Application No. 200 of 2014

IN THE MATTER OF:

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL

M.C Mehta ....Applicant
VERSUS
Union of India &Ors. ....Respondent(s)
INDEX NDH- 15.10.2024
Sl. PARTICULARS PAGES
No.
1, Water quality analysis report for Khagariya 1-5
district state of Bihar.
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STATE POLLUTION CONTROL BOARD

ibosh Bhawan, Patliputra Industrial Avea, P.O.-Sadakab Ashram, Patna—800010
EPABX-0612-2261250/2262265, Fax—-0612-2261050

patna, dated-

" Chandrasekar, Is,
Me_mbex} Secretary.

To,

The Secretary to the Government,
Urban Development & Housing Department,
Govt. of Bihar, Patna,
Sub:-Status of quality of river Ganga & industrial units located in the
e State of Bihar under reference order of the Hon'ble NGT dated-
' 01.05.2024 in O0.A. No. 200/2014.

. UD&HD, Govt. of Bihar letter no, BGCMS/2017/AP of SWM&SM for
NGT/46(Part-1V)-305/4.f. 1g amfa., dated-12.09.2024.

g0
=T

TBITRYE

Sir,

Please find enclosed herewith the water quality of river Ganga at the
point where tributaries merges with river Ganga at the entry point of river
Ganga in the State and exIt point and status & quality of treated effluents of
industelal_units located in the State of Bihar im compliance with order of the

ST BREJated-01.05.2024 in O.A, No. 200/2014 for needful action.

Yours faithfully,

Sdy/-
(S. Chandrasekar)
e Member Secretary.
emo no. 22873 Patna, dated- 2§92\,

Copy to: All the District Magistrates-cum-Chalrman, District Ganga
J\/ Committee for information and necessary action along witﬂ enclosure,
' \
e, (
Encl: As above. SNV \LV ¢_§ ).
(/‘” ”}%\X«ww i 25 [“) 4

<" (S. Chandrasekar)
Member Secretary.
/
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i tion Control iy
dustrial Pollu
Statement of Facts related tO In e NGT dated-01.05.2024 in

on
compliance with the order of the H

0.A. No. 200/2014.

ckground:
N i h, New Delhl vide its order dated-
e e o APnr;\ldpalzgglr;%l,dr had directed the State/District
,05.2024 in O.A. No.
?\xljt(r)xsorities to submit the water samples analysls reports Dy tak!ni
samples at the point where the tributaries merges river Ganga and als? a
the point of entry of river Ganga In the State and exit polnt. The Hon'ble
Tribunal further directed that the fresh report be submitted by all the 38
districts and a compilation thereof be submitted by the State of Bihar
keeping in view of its observatlons.

2. Bihar State Pollution Control Board- has collected the water samples of
river Ganga at the point where tributarles merges, at the entry point or
river Ganga In the State and exit polnt. The analysls report Is enclosed as
Annexure-1, The water quality of river Ganga conforms the parameters
viz. pH, DO & BOD but it does not conform the bacteriological parameters

(TC & FC) for the batHing purposes (Class C as per the Pﬂrnar\}:%ter
Quality Criteria). The high bacterlological populations (TC & FC) are 'due & -
to discharge of untreated sewage from the towns located on the banks o?\' 3
river Ganga & its tributaries. The average water quality of river Ganga
during April-May, 2024 at the entry point In Bihar w.r.t. pH, DO, BOD, TC
& FC have been observed 7.74;.8.0 mg/L; 1.5 mg/L; 11475 MPN/lO(’) mi
and 8025 MPN/100 ml respectively. The average water quality of river =
Ganga durlng April-May, 2024 at the exit polnt of Bihar w.r.t. pH, DO
BOD, TC & FC have been observed 7.53; 7.8 mg/L; 1.67 mg/L; 1'600(3
MPN/100 ml and 10450 MPN/100 ml respectively. The water quality of
river Ganga during April-May, 2024 at the entry and exit points have
been observed within the norms except TC & FC,

3. Bihar State Pollutlon Control Board has Identifled 646 industrles having
potential of waste water generation. It Includes 105 Grossly Polluting
Industries (GPIs) and 541 other Industries Including rice mill, automoblles
service centre, bakery and confectionary, food processing units, etc.

4. The Central Poliution Control Board has Identifled Natlonal Sugar
Institute, Kanpur; IIT BHU; NIT Patna; MIT, Muzaffarpur and Central
Unlversity South Bihar (CUSB) Gaya as Third Party Agency (TPA) for the
inspection of GPIs located In different districts of Blhar. All GPIs have

installed Effluent Treatment Plant (ETP) for treatment and disposal of
Pagelof2
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thelr effluent. Major industrial sectors viz. distlilery (molasses and grain
based), pulp & paper (waste paper recycling unit), oll refinery have
adopted Zero Liquid Discharge (ZLD) systemn by having suitable
treatment and recycling of treated effluent. Sugar mills have been
directed for treatment and reuse of treated water In the plant and for
irrigation purposes. ~

. A total of 74 Inspection reports of GPIs have been submitted by the TPA
identified by CPCB. Out of the above, a total of 41 GPIs have been found
complying, 20 GPIs are non-complying and 13 GPIs were found closed
during inspection. Directions are being issued to the non-complying units
as per CPCB guidelines,

. Bihar State Pollution Control Board has recently conducted Inspection of
523 industries out of total Identifled 541 Industries. A total of 257 and
266 Industries were found closed and operational respectively. Many
industries are seasonal and hence operate during the season. Out of total
266 operational industries, a total of 211 Industries are having ETP. Legal
actions have been inltlated agalnst the Industries which do not have
installed ETP or non-operational/non-functional ETP.

. Bihar Stat@\ Pollution Control Board has co!lected effluent samp(es for
assessment of quality of treated effluent from 156 Industries. Out of the
above a total of 87 industries have been found complying, 69 industries
are non-complying. The analysis report of the effluents collected from the
Industries is enclosed as Annexure-2. The final effluents from the
industrial sectors are discharged on low lying area or municipal drains or
being used for irrigation/horticulture, washing, etc. purposes. These are
not directly discharged to river Ganga or its tributaries. Legal action Is
being initiated against the non-complying Industries.

EF T
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